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ESTIMATES COMMITTEE — Conrd.

' Fifty-eighth and Stxtieth Reports

SHRI P. VENKATASUBBAIAH :
1 beg to present the following Reports of
the Estimates Committee :—

(1) Fifty-eighth Report on action taken
by Government on the recommen-
dations contained in the Seventy-fifth
Report of the Estimates Committee
(Third Lok Sabha) on the erstwhile
Ministry of Food and Agriculture
(Department of  Agriculture) —
Indian Council of Agricultural
Research.

Sixtieth Report on action taken by
Government on the recommenda-
tions contained in the Forty-ffth
Report of the Estimates Committee
on the Ministry of Fisance—
Review of Defence Budget- Con-
solidation of Revenus Demands.
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PUBLIC ACCOUNTS COMMITTEE

Eleventh, Twenty-third, Twenty-seventh,
Twenty-eighth and Twenty ninth
Reports

SHRI M. R. MASANI (Rajkot) : I
beg to present the following Reports of the
Public Accounts Committee :—

(1) Eleventh Report on *“New Service™

“Mew Instruments of Service™.

Twenty-third Report of Appropria-
tion Accounts (Railways), 1965-66,
and Audit Report (Railways), 1967,
Twenty-seventh Report on Appro-
priation Accounts (Civil), 1965-66,
Audit Report (Civil), 1967 and
Audit Report (Commercial), 1967
Relating to the Ministries of Infor-
mation and Broadcasting, Works,
Housing and Supply (Department
of Works and Housiog), and Food,
Agriculture, Community Develop-
ment and Co-operation (Depart-
ments of Food and Agriculture).
‘Twenty-eighth Report on action
taken by Government on the First
Report of the Public Accounts
Commitee relating to Purchasg of
Road Rollers.
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(5) Twenty-nioth Report on Chapters
I, IV and V of Audit Report (Civil),
on Revenue Receipts, 1967,
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COMMITTEE ON PUBLIC
UNDERTAKINGS — Contd.

Fifteenth Report

st gro Ate forar®t . & gt a9-
w1 & facilw ga9 sggeq & Ik #
qeETd IuwH] guedt gfafy w16 &
sfede &w F7ar §

ot weTTT WEE (FTYE) ¢ WSGe
agd, § OF T AEAr Argar g wre
Y qETAY 7 qg7 IRAT WHIIH AR
7 fedE T Y & 1w A qooUT Am
FEFIIq@ N am gy § arfe
afs oF azeq 7 § at g safe 99w
o v ¥ Afw qiw aeedi ¥ A &Y
T T ¥ AT o1 qgar & fE oar ar
fto go Hto &1 wgew ;AT W W@ #,
ar fiex varar e dogifae @ Ry
L4

MR. SPEAKCR : [do not know. I
see that five names have been put. I

think, two will be enough if they are sure
that at least one of them will be there.

—

12.14 hrs,

FINANCE BILL, 1968 —Centd .

MR. SPEAKER : The House will pow
take up further consideration of the follow-
ing motion moved by Shri Morarji Desai
on the 29th April, 1968, namely :—

“That the Bill to give effect to the
financlal proposals of the Central
Government for the financial year
1968-89, be iaken into comsideratien.™

Shri Maddi Sudarsanam was on his
Jegs yesterday, He may resyme his speech,



